ITEM NO.803

COURT NO.7 SECTION PIL-W

SUPREME COURT OF INDTIA

Writ Petition(s)(Civil)

M.C. MEHTA

UNION OF INDIA & ORS.

RECORD OF PROCEEDINGS
No(s). 13381/1984
Petitioner(s)
VERSUS

Respondent(s)

Date : 21-11-2025 This petition was mentioned today.

CORAM : HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
HON'BLE MR. JUSTICE ATUL S. CHANDURKAR

For Petitioner(s)

For Respondent(s)

Slgnat/ureﬂot Verified

Dlg"ﬂfg‘ﬁby
N

KAPIL TAN
Date: 20: 121
18:28:46|
Reason:

Petitioner-in-person
Applicant-in-person, AOR
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Atishi Dipankar, AOR

Ankur Prakash, AOR
Gurmeet Singh Makker, AOR
Sudeep Kumar, AOR
Badri Prasad Singh, AOR
Lakshmi Raman Singh, AOR
Ajit Sharma, AOR
Lawyer S Knit & Co, AOR
Rachana Joshi Issar, AOR
E. C. Agrawala, AOR
Mrs. Vipin Gupta, AOR
Prashant Kumar, AOR
Rajiv Tyagi, AOR
Ajay K. Agrawal, AOR
Shiv Prakash Pandey, AOR
Sudhir Kulshreshtha, AOR
P. K. Manohar, AOR
Pradeep Misra, AOR
P. Parmeswaran, AOR
P. Narasimhan, AOR
Manoj Swarup And Co., AOR
Mridula Ray Bharadwaj, AOR
Saurabh Mishra, AOR
Meharia & Company, AOR
Ankit Goel, AOR
Anurag Kishore, AOR
Rachit Mittal, AOR
Nishit Agrawal, AOR
Rashmi Singh, AOR
Mukesh Kumar Maroria, AOR
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Zoheb Hossain, AOR
Shishir Deshpande, AOR
Ishit Saharia, AOR
Gurmeet Singh Makker, AOR
Arvind Gupta, AOR
Shantanu Bansal, AOR
Savita Singh, AOR

Jogy Scaria, AOR

Guntur Pramod Kumar, AOR
Rajeev Kumar Dubey, AOR
Amrish Kumar, AOR
Adarsh Tripathi , AOR
Sunny Choudhary, AOR
Siddhartha Chowdhury, AOR
Saurabh Mishra, AOR
Ashutosh Dubey, AOR
Chitranshul A. Sinha, AOR
Aakashi Lodha , AOR
Ankur Prakash, AOR
Vishal Arun Mishra, AOR
Vivek Narayan Sharma, AOR
Saurabh Yadav, AOR

Gaurav Goel, AOR
Kamlendra Mishra, AOR
Shreekant Neelappa Terdal, AOR
Udita Singh, AOR

Gsl Chambers, AOR

Saloni Jagga, Adv.
M. V. Kini & Associates, AOR

Arjun Nanda, AOR

Arvind Kumar Sharma, AOR
Gaurav Goel, AOR
Rajkumari Banju, AOR

Dr. Rajeev Sharma, AOR
Shantanu Krishna, AOR
Saksham Maheshwari , AOR
Pushkar Sharma, AOR
Sumeer Sodhi, AOR
Abhinav Agrawal, AOR
Seshatalpa Sai Bandaru, AOR
Gaurav Dhingra, AOR
Praveen Swarup, AOR
Pranaya Kumar Mohapatra, AOR
Mayuri Raghuvanshi, AOR
Abhijit Banerjee, AOR

N. Visakamurthy, AOR
Prashant , AOR

Abhinav Shrivastava, AOR
Saroj Tripathi, AOR
Manoj K. Mishra, AOR
Shweta Sharma, AOR

20f 3



Mr.
Mr.
Mr.
Mr.
Mr.
Ms.
Mr.
Mr.
Ms.
Mr.

Devendra Singh, AOR
Abhishek Chaudhary, AOR
Syed Abdul Haseeb, AOR
Anshul Gupta , AOR
Satya Kam Sharma , AOR
Shraddha Deshmukh , AOR
Nischal Kumar Neeraj, A
N. L. Ganapathi, AOR
Anju Thomas, AOR
Shubham Upadhyay, AOR

OR

UPON being mentioned, the Court made the following

ORDER

IA No. 28613 and 28614 of 2024

List on 09.01.2026.

(KAPIL TANDON)
COURT MASTER (SH)
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(NIDHI WASON)
ASSISTANT REGISTRAR
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